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(d) and (e) In order to cater to the increased 

demand of LPG, in addition to the locations 

pending from the previous marketing plans, 

38 new LPG distributorships have been 

included in the approved LPG marketing Plan 

1996—98. 

5% are being levied on CNG conversion 

Kits which have to  be imported. 

(d) None. 

(e) A few of the CNG on-line 

dispensing units are to be established at 

the existing retail outlets of the oil 

companeis. 

 

CNG Filling Facilities 
2748. SHRI YERRA 

NARAYANASWAMY: Will the Minister of 

PETROLEUM AND NATURAL GAS be 

pleased to state: 

(a) whether oil companies have been 

directed to provide a network of CNG filling 

facilities widely all over the country; 

(b) how many outlets are there of Indian 

Oil Corporation supplying CNG for motor 

vehicles; 

(c) whether any efforts has been made to 

popularise CNG; 

(d) the number of CNG outlets will be 

opened in Andhra Pradesh in 1998-99; and 

(e) the details of plans of Government to 

utilise the public sector oil companies to 

popularise CNG? 

THE MINISTER OF STATE IN THE 

MINISTRY OF PETROLEUM AND 

NATURAL GAS (SHRI SANTOSH KUMAR 

GANGWAR): (a) No, Sir. It is possible to 

supply CNG only where natural gas pipeline 

supply is avialbale. At present, CNG is being 

supplied only in Mumbai, Vadodara, Surat 

and Delhi. The Gas Authority of India Limited 

has been directed provide a network of CNG 

filling facilities in Delhi. For this purpose, oil 

marketing companies have also been asked to 

identify some retails outlets. 

(b) So far, there are five outlets of Indian 

Oil coporation supplying CNG for motor 

vehicles in Delhi, Mumbai and Vadodara. 

(c) Yes, Sir. Publicity campaigns to 

popularise the use of CNG in cities where it is 

being marketed have   been 

launched. In addition, lower rates of import 

duty of 

Gas    and     Petrotanker    Explosion    in 

Guwahati 

2749. Dr. ARUN KUMAR SARMA: Will 

the Minister of PETROLEUM AND  

NATURAL GAS be pleased to state: 

(a) the ciricumstances that let to the recent 

gas and petrotanker explosion in Guwahati, 

details of casualty and total loss incurred; 

(b) whether the concerned, firm was 

handing those products without the authority 

and knowledge of IOC; 

(c) if; so, the steps contemplated for 

appropriate legal and preventive action; and 

(d) the details of compensation and 

financial assistance extended to the victims of 

the tragedy and to their families by IOC? 

THE MINISTER OF STATE JN THE 

MINISTRY OF PETROLEUM AND 

NATURAL GAS (SHRI SANTOSH 

KUMAR GANGWAR): (a) to (d) The 

information is being collected and will be laid 

on the Table of the House. 

Pending  Proposals  of  Gas   Agencies  in 

Himachal Pradesh 

2750. SHRIMATI CHANDRESH 

KUMARI: Will the Minister of 

PETROLEUM AND NATURAL GAS be 

pleased to state: 

(a) whether some proposals to set up 22 

Gas agencies in Himachal Pradesh are 

pending with the Ministry since March, 1995; 

(b) whether some other proposals to open   

15   Gas   Agencies   in   Himachal 
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Pradesh  are  pending with the Ministry since 

July, 1997; 

(c) whether Government have taken any 

decision on these proposals despite lapse of 

45 months and 17 months respectively in the 

interest of development pf Himachal Pradesh; 

and 

(d) if so, the details thereof and if not, the 

reasons therefor? 

THE MINISTER OF STATE IN THE 

MINISTRY OF PETROLEUM AND 

NATURAL GAS (SHRI SANTOSH 

KUMAR GANGWAR): (a) to (d) Requests 

are received from time to time from different 

States of the country including Himachal 

Pradesh far setting up more LPG 

distributorships. The locations found 

economically viable and feasible are included 

in the Marketing Plan for selection of LPG 

distributors through prescribed selection . 

procedure In Himachal Pradesh for eco-

fragile areas, Government has been allotting 

LPG distributorships and extension points 

direct to the Himachal Pradesh State Civil 

Supplies Corporation. Of the 37 locations 

recommended by Government of Himachal 

Pradesh, one location Kilar, Distt. Chamba 

has reportedly no motorable road and 

therefore, not feasible. All other locations are 

already having extansion points or are 

covered under the area of operation of 

existing LPG distributors; Of these, 15 

locations have been found feasible and 

included in the. Marketing Plans for 

independent distributorships. Some of these 

locations have already been advertised. 

Non-Availability   of   Land   for   ONGC 

Projects in Gujarat 

2751. SHRI RAJNATH SINGH 'SURYA: 

Will the Minister of PETROLEUM AND 

NATURAL GAS be pleased to state: 

(a) whether it is a fact that ONGC's 

projects to boost oil production have got 

bogged down due to land not being made 

available by the Gujarat Government; 

 

(b) if so, the reasons thereof; and 

(c) what steps Government are taking to 

get the project going? 

THE MINISTER OF STATE IN THE 

MINISTRY OF PETROLEUM AND 

NATURAL GAS (SHRI SANTOSH 

KUMAR GANGWAR); (a) Two projects of 

ONGC for Enhanced Oil Recovery (EOR) at 

Balol and Santhal field in Gujarat have 

suffered some delay due to non-availlability 

of land for modification works. 

(b) The State Government has stopped 

acquisition of land on temporary basis which 

has been the practice till now and insist on 

acquistion of land on permanent basis. 

(c) Matter is being consistcnly pursued by 

ONGC with the State Government. The 

problem of land. acquisition has been taken 

up with the concerned State Government by 

the Ministry also. 

Gas Cracker Unit at Tcngakhat 

2752. SHRI A. VIJAYA 

RAGHAVAN: Will the Minister of 

PETROLEUM AND NATURAL GAS be 

pleased to state: 

(a) whether it is a fact that due to shortage 

of Gas, the proposed Gas Cracker Unit at 

Tcngakhat In Upper Assam will use Naptha; 

(b) if so, wherefrom the Naptha will be 

supplied; and 

(c) by when the Gas Cracker Unit will be 

started? 

THE MINISTER OF STATE, IN THE 

MINISTRY OF PETROLEUM AND 

NATURAL GAS (SHRI SANTOSH 

KUMAR GANGWAR): (a) and (c) The 

Government of India has committed to supply 

to the Assam Gas Cracker Project adequate 

natural gas required to produce 2 lakhs tonnes 

per annum of ethylene. For production 

beyond this level, Naptha may be used. 

Supply of Naptha to the extent available has 

been indicated from 


